Annexure
In Accordance with Section 21(1) OF IBC, 2016 (CIRP Process)

List of Committee of Creditor of Lexcorp Advisory Services Private Limited as on Febuary 22, 2021

{Amonnt in Rs}

. Amoun of
Amount of Amount of claims | Details in
S1. No. Category of stakeholders Suminary of claims received Summary of claims admitted | contingent . . Remarks, if any
claitns claims rejected lf‘ﬂdP.l’: Annexure|
varification
Na. of claimy Amount Nuo. of claims Amount
1 Unpaid insolveney resolution process costs - - - - - - NA
2 Liguidation costs incurred till date - - - - NA
3 Secured financial creditors - - - ; - - 1
4 Unsecured financial creditors 1 28,326,103 - 28,326,103 2
5 Operational creditors (Warkmen) - - - - 3
6 Operaticnal creditors (Employees] - - - - - - 4
7 Operational creditors (Governiment duss) - - - - - 5
B Operational creditors {other than Workmen, Employees - - - - - [
and Gavernment dues)
9 Other stakeholders, if any {other than financial creditors - - - - - 7

and vperational creditors)
Totak 28,326,103 28,326,103




Aunexure - 2

List of Committee of Creditor of Lexcorp Advisory Services Private Limited as on Febuary 22, 2021

List of unsecured financial creditors

{Amount in Rs.)

Amount nf
Amount of{any mmtual{ Amouct | Ameunt of
Sl No, Name of creditor tdentification no. Details of claim: received Details af claim admitted contingen | dues, thac | of ¢laim | claim undes Remarls, if2ny
tciaim | may be set | rejected | verification
off
Amount % share in
Date of Ampunt claimed Amuunt.nfclaum Naturc of ¢laizt | covered by total aﬂ.w""t
receipt admiited of claims
guarantes
adwsitted
Glance Investments (India)
Private Uimited 2,Crescent
1 iChambers, 3rd Floor, 56 UGLO9IMH2ZO02FTCI34916 | 15-Feb-21 28,326,103 28,326,103 | UNSECURED NiL 10.10% HIL NIL NIL NIL
Famarind Lane, Fort, Mumbai -
LANNNDY
Totai 28,326,103 28,326,103 - 1060.60% - - -




Annexure - 3

List of Committee of Creditor of Lexcorp Advisory Services Private Limited as on Febuary 22, 2021

List of operational credifors (Workmen)
{Amoundi in Rs.)
Name of Amount of
authorised N of Amount of| any mutual] Ammount | Amount of
§i. Na. o ame Tdentification neDetails of claim receivec Tetails of claitn admitted contingen | dues, that | of claim | ciaim wynder Rermarks, if any
Tepresentative, workman: : . . N
tclaim | may be set | rejected | verification
Ifany
off
Tuotal Arr;:imzlt O:;]:Im tt)fr ﬂ:_e % share in
Date of Amount amountoi | PETOCO eut_y ou Nature of | fotal amount
f . . months preceding the : .
receipt claimed claim liguidation claim of ciaims
admitted . admitted
commencement date

Not Applicalﬂ’e




Anmexuie-1
List of Committee of Creditor of Lexcorp Advisory Services Private Limited as on Febuary 22,2021

List of secured financial creditors

{Amouni in Rs.)
Amaount of Amount of any | Amount| Amountof
Sl Ne. [Name of creditorldentification noDetails of claim received Details of claim admitted contingent | mutual dues, thag | of ciaim | claim under Remarks, if any
claim may be set off |rejected| verification

‘Whether : %o share
Amaount . Details .
Amount of security Amount | in tetal
Date of Amaount . Nature | covered by . of

. . ctaim . . interest .. | covered by | amount

receipt claimed ) of claim security - . Security :
admitted interest relinquished? terest guarantee | of claims
[Yes/No.) admitted

Not Applicable
i \




Annexure - 4
List of Comrmnittee of Creditor of Lexcorp Advisory Services Private Limited as on Febuary 22, 2021

List of operational creditors (Employees)

(Amountin Rs,
Name of Amount of
authovised Name of Amount ofjany mutual| Ammeunt | Amount of
5l No. 3 0 Mdentification noetails of clafm recejved Betails of claim admitted contingen | daes, that | of ctaim | <laim under Remarks, if any
representative, employee o . . .
. tclaim | may be set | rejected | verification
ifany
eff
Total Amount of claim for the % sharein
Date of Amount aount of | period of twelve months | Nature of | total amount
receipt claimed claim preceding the liquidation claim of claims
admitted commencernens date admitted

Not Applicable
|




Annexure - 5

List of Committee of Creditor of Lexcorp Advisory Services Private Limited as on Febuary 22, 2021

List of operational creditors (Government Dues)

(Amaant in Rs.)

Amouitt of

Details of cdaim o Amouant of[ary mutual| Amount | Amount nf
5l No. Details of Claimant cereived Details of claim admitted contingen{ dues, that | of claim | claim under | Remarks, if any
Lclaim | may be set | rejected | verification
aff
Amouni
covered by | Whetherlien| % sharein
. . Date of Amowumi Amount of . lien or / attachment | total ameunt
Department Gavernment [Identification No. L N claim Nature of claim .
Teceipt claimed 2dmitted attachment | removed ? of claims
peading (Yes / No} adnitted
dispasal

Not Applicable




Annexure - &6

List of Committee of Creditor of Lexcorp Advisory Services Private Limited as on Febuary 22, 2021

List of operational creditors {other than Workmen, Employees and Government Dies)

{Amownt In Rs.]

Anmaunt of
N 1 Amount of [uny mutual Amount of clalm Amourt of
SE. Na. ame o ldentiBcation No. Details of claim received Details of claim admitted contingen | dues, that un claln under | Remarks, IFany
creditor rejected "
tclaim | may be seb veriflcation
off
Amount
covered by | Whether lien % share in
Amount Gf . Amount
Date of Amount . : lien or / attachment tutal amaumt
N claim Nature of claim covered by
receipt claimed admiticd attachment | removed ? arantee of clalms
pending (Yes / No) e admitted
Not Applicable
Total ] -1 - T 1 oo0% | - - -




Annexure - 7

List of Committee of Creditor of Lexcorp Advisory Services Private Limited as on Febuary 22, 2021

List of other stakeholders, if any (other than financial creditors and eperational creditors)

[Ampunt in Rs.)

Cﬂ[.ﬁgﬂl'yﬂf
stakehgldars
Arzount of
preference Amount of|any mutual| Amownt | Amount of
Na arehnlders ificati . : . . *
5L da. sta;:;lzﬂlfer Shr"s‘;:lt;“"’ Idc“t;—:dtm" Details of claim received Details of claim adroitted contingert | dues, that | of claim { claimunrder | Remarks, if any
shareholders / tclaim | may be set| rejected | verification
off
parimers /
others)
Amount
cove or [hes L e i
Amount of Luv.l.red by | Whether lien Amount % share in
Date of Amount AN lien ar / attachment total asount
. claim Nature of claim covered by N
receipt claimad admitted attachunent | temoved 7 warantee of claims
peinding | (Yes/Nu) | * admitted

Not Applicable
I |




Details of claim received

Details of claim admitted

Sl No. Name of creditor Identification No.
n —
Amount covered | Whether lien/ | Amount g "1]::‘1118 n
Date of Amount Amount of claim . by Hen or attachment covered
. . . Nature of claim amouni of
receipt claimed admitted attachment removed ? {Yes / by claims
pending disposal N guarantee
¥ BT 0] ° admitted
FINANCIAL CREDITORS
Glance Investments (India)
Private Limited 2,Crescent
1 |chambers, 3rd Ficor, 56 UB5993MH2002PTC134916 | 15-Feb-21 28,326,103 28,326,102 {. UNSECURED NIL NIL NIL 100.00%
Tamarind Lane, Fort, Mumbai -
AQN023
100.00%

28,326,103




